
      

 

      

      
     

      
   
   

    

    

    

    

     

   

    
   

   

    
      

       
        

       
     
        

     

      

     

     
   

  



     
        

    

   

       

  

          

  

         
         

         

        

          
        

       

     
     

     

      
     

       

          

       

         

         
        

          

  

         

            
        

        

   



           

        

       
      

              

     
        

        

           

        
      

        

         

         

         

          

 

        

           

           
    

 

            

         

         
       
      

        

    

   



8.

V. NaUa$napathy,
uembcr (TGchnlcall

The Petitioner Company to hle an Allidavit of service regarding

tie diiections given by the Tfibunal atleast three days before

the date fixed for frnal hearing and do report to this Tfibunal
that the direction regarding t]le issue of advertisement of the

notice have been duly comptied with.

8.8.v. Prata3h Kuaar,
Ucmhr lJudlclaU
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